
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs) : DELHI
TIS llXZAR] COURTS

CORRIGENDUM

In partial modification to the earlier order bearing No. 87502-542/Admn. Il/PF-JA/Ret./2022

dated 19.11.2022, the order is modified to the extent that the D.O.R. of Sh. Rishi Pal Singh S/o Sh.

Dub Chand1 Sr. Judicial Assistant, E.C. No. 2298, be read as 30.04.2023 instead of 31.05.2023 and

except this all the contents shall remain unchanged.

(GIRISH KATHPALLA)

Principal District & Sessions Judge: Delhi (HQs) r\
Delhi C"/

c-/6.g.rG '- CoG
No. J_ Admn. Il/PF-J.A./Ret./2022 D,in,Dd3dt§eOFf: 2l; PP

Copy forwarded for information & necessary action to:-
O/o All the District & Sessions Judge, DelhWew Delhi.
All the Accounts Officer/Assistant Accounts Officer, all Districts, Delhi/New Delhi.
The Litigation & Vigilance Branch, all districts, Delhi/New Delhi.
The Web-Site Committee, THC, Delhi.
The Dealing Official, Server Room No. 207, Tis Hazari Courts, Delhi.
Dealing Official, Layers Seat, Tis Hazari Courts, Delhi.

O/o Principal




